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F.AT. 2633(3).— ;. FealF LA, F Adied H Tg AE@LTH TAId 2IAT g 1o ToTd T -
TUSTEAT, T AUSTAT A, TgEIA — AT AT ST gLEeTa M, dgHid-sileT, [T agamm &
TATAHH#225/252 & TATAHH069, TTST AT &l SITEA & o0 i UT 997 39 wieqed s
ST 95 [derE ST =18y |

AT I ITEIATS TS & YIS & o0 saea® Sdid grar g & 39 qf® & ST =9 Afaeg==r *
3G ATLAT § AT &, ITART & ATAFHTL T AT 647 ST |

A A, TR LR, TZIAH ST @IS ez (YA 7 T F ATTH F7 3751 At

1962 (1962 #T 50) T &TeT 3 T ITLTIT (1) FTIT T& LTHAT AT TINT FLd gU IHH ITANT o ATEHTT FT
ST o ST ST ¥ ST FAT 2 |

Fe ARE, ST I® qH § Baag 8, 98 =9 ATSg=AT & s QT & Jiqe, q9| Jrreewes
(M. 3. ), AT UL FI A9 weaned ffaes, v sferrgor f@amr, F F v q@e, aemEE,
HZHTT - 384003, ST &l [MEd & & IIETATST [H@T T [@e 2 w7 T
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e UAT Ay =k F AT g AT (9T €9 F Ig T FAT FT 600 347 98 FATgdl g il Saehl
qaTs SRR &7 7 g1 47 et f&fer smaamdt g

RIS RIS @mﬁ#zzzlgsﬁg TAUAETH069, FT = F forg
AT - HEHTOIT SretT- wgaTo TS~ T[T
o . T At SR
T FT AH qq | AT . At el p— s
1 2 3 4
1 180 00 07 45
2 188/001 00 41 57
3 143 00 11 91
4 144 00 05 04
5 145 00 19 22
6 146 00 01 33
7 121 00 11 32
8 611 Asphalted Road 00 01 61
9 156 00 11 73
10 155 00 11 53
11 154 00 00 62
12 159 00 00 67
13 164 00 13 75
14 165 00 00 74
15 163 00 00 94
16 166 00 08 39
17 vt 167 00 07 85
18 614 00 04 53
19 50 00 06 18
20 49 00 06 08
21 48 00 00 08
22 45 00 01 33
23 40 00 05 55
24 44 00 02 51
25 41 00 06 34
26 28 00 29 93
27 32 00 10 44
28 33 00 05 20
29 606 00 01 04
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HILT =T TSI AT

30 573 00 12 77
31 et 574 00 18 60
32 564 00 30 30
33 562 00 05 41
34 561 00 02 70
35 556 00 04 46
36 555 00 05 03
37 553 00 06 80
38 552 00 04 29
39 516 00 33 77
40 518 00 19 98
41 551 00 19 17
42 520 00 22 71
43 519 00 11 88
44 69 00 02 24
45 116 00 21 49
46 613 00 01 47
47 162 00 22 92
48 167 00 03 14
49 152/001 00 10 89
50 152/002 00 16 12
51 150 00 03 40
52 148 00 00 01
53 149 00 20 96
54 160 00 14 96
55 166 00 00 85
56 168 00 19 39
57 HETAT 170 00 01 65
58 169 00 12 88
59 448 00 01 26
60 157 00 00 05
61 187 00 08 31
62 188 00 09 70
63 190 00 28 12
64 191 00 13 33
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65 432 00 33 13

66 . 433 00 08 16

67 T 434 00 16 65

68 436 00 02 75
FA HABA 70658

[®T. . TUaFTTU-13011(26)/28/2025-50Fua-ussit (3-53251)]
TIRTH 0T, A% g

MINISTRY OF PETROLEUM AND NATURAL GAS

NOTIFICATION
New Delhi, the 25th May, 2026

S.0. 2633(E).— Whereas, it appears to the Central Government that it is necessary in the public interest that
a PIPELINE CORRIDOR FOR LNC#225/252 TO LNC#069, Village Tundali and Mandali, Taluka & District -
Mehsana, and Village Harsundal, Taluka - Jotana, District - Mehsana, Gujarat state, pipeline should be laid by the Oil
and Natural Gas Corporation Limited.

AND WHEREAS it appears that for the purpose of laying such a pipeline, it is necessary to acquire the Right
of User in land described in the Schedule annexed hereto: -

NOW, THEREFORE, in exercise of the powers conferred by sub-section (1) of section-3 of the Petroleum and
Minerals Pipelines (Acquisition of Right of User in the Land) Act, 1962 (50 of 1962), the Central Government hereby
declares its intention to acquire the right of user therein.

PROVIDED THAT any person interested in the said land may, within 21 days from the date of this notification,
object to the laying of the pipeline under the land to the Competent Authority (ROU), Oil and Natural Gas Corporation
Limited, Land Acquisition Department, KDM Bhavan, Palavasana, MEHSANA-384003, GUJARAT.

AND every person making such an objection shall also state specifically whether he/she wishes to be heard in
person or by legal practitioner.

SCHEDULE
PIPELINE CORRIDOR FOR LNC#225/252 TO LNC#069
TALUKA - MEHSANA DISTRICT - MEHSANA STATE - GUJARAT
. Survey No./Block . Area
Name of village No. Part if any Ho | Are [ Sq.mir.
1 2 3 4
1 180 00 07 45
2 188/001 00 41 57
3 143 00 11 91
4 144 00 05 04
5 145 00 19 22
6 146 00 01 33
7 121 00 11 32
8 . 611 Asphalted Road 00 01 61
9 Tundali 156 00 11 73
10 155 00 11 53
11 154 00 00 62
12 159 00 00 67
13 164 00 13 75
14 165 00 00 74
15 163 00 00 94
16 166 00 08 39
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17 167 00 07 85
18 614 00 04 53
19 50 00 06 18
20 Tundali 49 00 06 08
21 48 00 00 08
22 45 00 01 33
23 40 00 05 55
24 44 00 02 51
25 41 00 06 34
26 28 00 29 93
27 32 00 10 44
28 33 00 05 20
29 606 00 01 04
30 573 00 12 77
31 574 00 18 60
32 564 00 30 30
33 562 00 05 41
34 561 00 02 70
35 556 00 04 46
36 555 00 05 03
37 553 00 06 80
38 552 00 04 29
39 516 00 33 77
40 518 00 19 98
41 551 00 19 17
42 520 00 22 71
43 519 00 11 88
44 69 00 02 24
45 116 00 21 49
46 613 00 01 47
47 162 00 22 92
48 167 00 03 14
49 Mandali 152/001 00 10 89
50 152/002 00 16 12
51 150 00 03 40
52 148 00 00 01
53 149 00 20 96
54 160 00 14 96
55 166 00 00 85
56 168 00 19 39
57 170 00 01 65
58 169 00 12 88
59 448 00 01 26
60 157 00 00 05
61 187 00 08 31
62 188 00 09 70
63 190 00 28 12
64 191 00 13 33
TALUKA - JOTANA DISTRICT - MEHSANA STATE - GUJARAT

65 Harsundal 432 00 33 13

66 433 00 08 16

67 434 00 16 65

68 436 00 02 75

Total Area 70658

[F. No. Expl-13011(26)/28/2025-EXPL-PNG (E-53251)]
REGHURAM KRISHNA, Under Secy.
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